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these envelopes containing gold, the 
Foreign Post was checked UP and 21 
more envelopes containing approxi-
mately one tola of gold each in 
powdered form were also recovered. 
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Steel Plant at BoIIaro 

[ Shri Ram Krishan Gupta: 
Shrlmatl ReIlu Chakrava.rtty: 

.'11611 J Dr. Ram 51ubhar SlDgh: '1 Shri Ramakrishna Reddy: 
Shrimati lIa Palchoudharl: 

L Shri D. C. Sharma: 

Will the Minister of Steel, MlDes 
and Fuel be pleased to refer to the 
~Iy given to Un.tarred Question 
No. 725 QD tile 13th AUlLust, II1~iI and 
~tate the nature of progl'ells since 
made iu setting uP a fourth steel plant 
at Dokaro? 

'l'he ..-..cer of steel. lODes aDd 
........ (8.,..., 8w_ IlDgII': Pft-
Jiminary investigations regarding soil 
ronditions and the fteld work tor a 
""ntour 8uI"Yey bave been completed. 
Over 1110 holes have been drilled into 
hard rock and more than 150 pits dug 
to determine the sub-soil woter level 

and the uWre and quality of soil 
and water. 

The constructioo of tempOlW'Y 
offices and bachelor.' quarters at the 
site camp is nearing completion. The 
Indian firm of Consultants appointed 
to prepare a preliminary project repGrt 
has submitted an interim report on 
the market survey. 

Gold Smuggling 

°1170. Shri N. R. Mun)swamy: Will 
the Minister of Finance be pleased to 
state: 

(II) whether the objects and aims 
contemplated in introducing special 
nIpee notes for circulation in West 
Asia by the Reserve Bank of India 
were achieved in inhibiting the lIow 
of smuggled gold from traditional 
o..;ources; and 

(b) whether the smugglers have 
switched on to a change in pattern of 
smuggling operation to circumvent the 
currency regulations and exchange 
controls by reviving their busine .. , 
links snapped by these restrictive 
measures? 

The Deputy MlDlst!!r of Ji'IDaIIee 
(Shrlmatl Tarkeshwart Sinha): (a) 
Yes. 

(b) Smuggling of gold into India is 
also financed through other means 
than the export of Indian notes to the 
areas in which special Indian currency 
has been issued. Such smugg1ing is. 
however, very difficult, and there is 
ne reason to believe that it hll. 
increased recently to any signlf\cr.Jt 
extent. 

HariJan Welfare DepartmeJIt ID Kenla 

*1171. J Shri NaraYllDllJl.kalt7 M_, 
lShri V. Eadulran: 

Will the Minister of Home Mairs 
b" pleased to state: 

(a) whether the Kerala GQvernment 
have decided to conduct Bny iDq.mi.u 
into the working of the Co-operativp 
Societies and tile Harijan WeI6lre 
Departm"nt in t~ K.eraiB Slate; aDd. 
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(b) if 10, what are the reasons for 
the same! 

fte l\Ibtl!!ter of Home Mal1'II (8l1l'i 
6. II. Pmt): (a) The Stat@ GoYem-
ment haye instituted an inquiry into 
tb@ WMlriftll of the Coil' Co-operative 
Soe!@ties in Kerala. As r~gards the 
Karl!an Welfare Department, evalua-
tion of the work done by the Depart-
ment was undertaken to assess how 
far 'he measures taken by the Depart-
ment had resulted in the achievement 
of the objectives. 

(b) These measures were taken to 
And ways and to see It any changes 
were neces .. ry to improve the work-
Ib, of the Societiea and the Harijan 
Welfare Department. 

Ex-Member!l of Income-to: 
~ti... Culamllllloa 

°1111. IJhrI Vldya Chana Sbaillat: 
Will the Minister of FilWlce be 
pleased to reter to the l't'ply given to 
Starred Question No. 2270 on the 7th 
May, 1959 and lay a statement soowin,: 

(a) the dates on which the two 
IenIIer members of the lncome-ta:x 
Investiptlon Commission had retired 
from Governmem .ervier; 

(b) the da~ on which they ftrst 
appeared before the Directors of 
Income-tax (Special Inve.tigation) on 
behalf of the party concerned; 

(e) whether any prior permission 
was applied for and given in respect 
of their appearance; and 

(d) if not, the reasons therefor? 

The Deputy MInister of PI-. 
(8hrlmati Tarkeshwar1 Slaha): (a) 
The twd Members of Income-tax 
JDvestigation Commission mentioned 
in reply to Starred Que.t:on No. 2278. 
retired from Government service on 
19f1l ,Aptll. 1952 and 1st May, 1998. 

(b) They first appeared before the 
Director of Inapectien ,Special 
Inveatiption) as income-tax Pra ..... 
IIonel'5 On 17th Decembar. 11166 and 
10th October, 1957 respectively. 

(c) and (d). Government', prior 
pertni.sion for their appeal'anee before 
the Directon of lnspec:tiOt'r (Speelal 
Investigation) Willi not np.eeasary. A 
retired Class I Officer hilS to obtain 
prior permission of Government only 
few aeeeptinil "Commerel&1 employ-
ment", within 2 years of retirement. 
Professional service like Income-tax 
ptactice is not, howeve~, ~onsldered 
as "Commercial employment". 

Pradactloll of OJI 
01173. Dr. Bam Suhbalf SID,b: Will 

the Minister of Steel, Mill ... uuI Fael 
!III! pl.sed to state: 

(a) whether the productIon ot oil 
in tile Indian 011 ftelds Is capable of 
being stepped up; 

(b) it so, by what percentage; and 

(e) what efforts arl! beinr made to 
step up production? 

The Mlnlstl!r of Mllles auel on (Shrl 
K. D. Malavl,a): (a) Yes, Sir. 

(b) By about 20 per cent in the 
Assam Oil Company areo.s. Commer-
cial production In the Oil Ir.dia area. 
has not started yet. 

(c) No efforts are bel"g made just 
now to step up eommerci~1 produc-
tion, till additional refining capacity 
at Gauhati and then BaMiuni becomes 
available, to process the increased 
output of crude oil. 

JPne BdUeatlOD I. the IIaIlIIIcapped 

Oil"" { SIIr1 SIIbadII ....... : Ski S. C. 8amanta: 
Will the Minister of t!ducatiOD be 

pll!llH'd to Ita"': 

(a) whether it is a tact that Gov-
ernment propose to glVI! free educa-
tion to the handieapp!!tf; 

/b) If 10, whether the telle.ne has 
helM wtlrll:ed out; and 

Ie) when tIIis iJObeme wiH be· 
implemented' 




